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(c) Some of the Assistant Teachers,
transferred from the Municipal Cor-
poration of Delhi, were teaching phy-
sical education drawing  domestic
science and music and they had been
recruited by the Corporation in the
Assistant Teachers pay scale which
now is Rs. 165—350. These tecachers
had accepted in  writing that they
were willing to work as Assistant
Teachers in the scale of Rs. 165—250
which they were getting in the Corpo-
ration and hence on this specific con-
dition they were acceptei in the Delhi
Administration and their designation,
scales of pay and the pay itself was
protected.

Selection Grade to Scheduled Caste
Laboratory Assistants in Education
Department of Delhi Administration

4991. SHRI PHOOL CHAND
VERMA:
SHRI JAMBUWANT DHOTE:

Will the Minister of EDUCATION,
SOCIAL WELFARE AYD CULTURE
be pleased to state:

(a) whether Laboratory Assistant in
Education Department of Delhi Admi-
nistration, Delhi have been given the
Selection Grade of Rs. 275—375;

(b) if so, how many Scheduled
Caste laboratory Assistants have been
granted the said grade?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) Yes, Sir.

(b) Two.
Pay Scale to Dance Teachers ip Edu-

cation Department ot Delhi Adminis-
tration

4992. SHRI PHOOL CHAND
VERMA:

SHRI JAMBUWANT DHOTE:

Will the Minister of EDUCATION,

SOCIAL WELFARE AND CULTURE
be pleased to state:

2795 LS—6.

(a) whether some Danca Teachers
in Department of Eilucation, Delhi
Administration, Delhi have heen work-
ing in the pay scale of Rs. 165—350
and teaching the Hihger Secondary
Classes;

(b) if so why they have not been
granted pay scale of T. G. T. i.e.
Rs. 250—550 though they are eligible
and qualified to teach the Higher
Secondary Classes where others hav-
ing the same qualification enjoy the
above said T. G. T. scale; and

(c) if so, number of such teacbers
who have represented their cases
departmentally but their requests were
turned down simply stating that they
are not qualified and if so, reasons
therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) to (c). The in-
formation is being collecied and will
be laid on the Table of the Sabha in
due course.
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